08.01.2013 J-1 PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

AT 10.30 A.M.

1. LPA 16/2013 SATNAM DASS NARANG SANJEEV NARULA
VsS. D.D.A. SHOBHANA TAKIAR

COURT NO. 26
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M

1. W.P.(C) 2888/2012 RAJINDER KUMAR ASHOK BHALLA
CM APPL. 6225/2012 VS. PUNJAB NATIONAL DHRUV MEHTA
CM APPL. 9390/2012 BANK AND ANR. YASHRAJ SINGH DEORA

COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

AT 2.15 P.M

1. CRL.M.C 3920/2010 NARENDER KUKREJA RAJAT ANEJA
CRL.M.A 18683/2010 VS. STATE & ANR. S. SETHU MAHENDRAN

M.N. DUDEJA

S.C. SINGHAL
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